Name of the Corporate Debtor: M/s. Lake District Realty Private Limited

Filing under clause (ca) of sub regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

(Amount in X)

SI. No. Category of Creditor Summary of claims received Summary of claims admitted Amount of Amount of Amount of claims Details in Remarks, if
Contingent claims not under verification Annexure any
No. of Amount No. of Amount of claims claims admitted
claims claims |[provisionally admitted
Secured Financial Creditors belonging to any class of % . % ) % ) % } % ) 1
1 Creditors
Uns?cured financial creditors belonging to any class of % . % ) % . % . % . By
2 creditors
Securefi financial creditors (ot.herthan financial creditors 1 X 2,726,813,098.00 1|z 2726813,008.00 | 2 ) % } % 2,726,813,098.00 3
3 belonging to any class of creditors)
Unsecured financial creditors (other than financial creditors % % 4
4 belonging to any class of creditors) g - b - g -
5 Operational creditors (Workmen) S - g - g - b - g - 5
6 Operational creditors (Employees) b - g - b - < - g - 6
7 Operational creditors (Government Dues) i - < - < - i - < - 7
Operational creditors (other than Workmen and Employees
< - X - X - < - X - 8
8 and Government Dues)
Oth ditors, if any, (other than fi ial credit d
er creditors, if any, (other than financial creditors an 1 |z 9,895,720.00 1z 9,895,720.00 | 2 N - |= 989572000 9
9 operational creditors)
Total 2 X 2,736,708,818.00 2 X 2,736,708,818.00 - - X 2,736,708,818.00




